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D. T. C. Buses on Route No. 320

5s899. SHRI S. G. MURUGAIYAN
Will the MINISTER OF SHIPPING
AND TRANSPORT be pleased to state:

—~—

(a) whether for the convenience of
office going people buses on routc No.
320 were started from Shakarpur to
Central Sccretariat in the morning at
8:1¢c.8-30,9*15and 9-30 A.M.

(b) if so, whether Government are
avercthat recentlyso many trip shave
been missed in the morning;

(c) if so, number of days on which
buses from route No. 320 starting from
Shakarpurmissed trips duringthe months
of May and June, 1977; and

(d) steps taken/being taken to keep to
schedule and also increase one way trip
from Shakarpur in view of heavy rush
of office going people ?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) For the
convenience of those working in the
Central Sectt. comlplex, four single
trips have been provided at o08-1s;
08+35, 09*15 and 09*35 hrs. from Sha- °
karpur on route No. 320.

(byand (c¢) : The information is given
below:—

Time of Days on whick trips
trips were missed

May-77  Fune-77

o815 . 2 days 9 days
08-35 . - 2 days 11 days
0915 . 2 days 9 days
09-35 . . I day 9 days

(d) The position has since improved.
In the first 20 davs of July, 1977 only
six trips were missed. There is no
proposal at present to provide any extr«
special trip from Shakarpur as the existing
services are considered adequate.
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Handicaps of unrecognised scheduled
tribes population due to area
restriction

5902. SHRI SUKHENDRA SINGH :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the unrecognised Sche-
duled Tribes populaticn. has suffered
heavily in education. econcmic and poli-
tical spheres because of arca restriction
for the last so many years ;

(b) whether the tribal welfare schemes
prepared by the previcus (Government
could not play a satisfactery role by in-
ciuding the tribals who reside outside the
Scheduled Areas ; and

(¢) whethr Government  propose to
introduce a Bill to that effect and if so,
when ?

THE MINISTER OF HOME AFFAIRS
(SHRI CHARAN SINGH) : (@) to (o).
The tribal welfare schemes are intended
for the persons who have been declared as
scheduled Tribes. Soleng as such perrons
were not declared such. they were not
entitled to receive the bencfits of the
tribal walfare scheme . Withthe coming
into force of the Scheduled Castes and
Scheduled Tribes Orders (Amendment)
Act, 1976 on the 27th July 1977, areas
restrictions have been generally removed
within a State or Union Territory for the
variouxscheduled Trikes. Now the mem-
bers of Scheduled tribes throvghout a
State of U.T. will be eligible for all
benefits of  economic &  cducational
programmes.
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